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EJ ¢ Affidavit to be Furnished by the candidate alongwith Nomination Paper

e Before the Returning officer 1;’1
2 For clcetion 1o Bifar Legislative Assembly (name of the House) \\q

"J’J% e

..-"‘"’F'r ‘
SWARNA SINGH **somidanghien wile

or SUNT KUMAR Aged 33

Years, resident of VILLAGE - RAJWA, POST + PS— BIRALL, DISTRICT - DARBHANGA, BIHAR, PIN - 847203

(mention Full postal address), a candidate al the above election, do hereby solemnly affirm and state on oath as under:-

{**strike out whichever is not applicable)

(1) Tam a candidate set up by BHARTIYA JANTA PARTY PARTY (Previously VIKASSHEEL INSAAN PARTY)

LA ciettestbee-aa-tndependent-camdidnie:
12) Details of Permanent Account Number (PAN) and status of filing of Income tax return:
5L | Names . PAN The finamcial year Tm'ﬁ:m: shown in Income Tas Returniin
N, for which the last Ruapees ) for the last five Financial Years
Imcome-tax return | completed {as on 305t March)
has been filed
I. Swarna Singh{ Self) AUXPS2051C 2023-24 il Wt Yt Filed {20033.24) T

(i) | Ws. 2980 5600- (2022.23)

(i) | Rs 28,34,670 (2021-22)

{iv] | Re 2264380 (2020-21)

(v | Rs 1534130 (2019-20)

2 | SuEn Kumar (Spouse | AGKPKIZSZA | 2023-H 0| R MLBE TN (022-37)

' (i} | R= 2729980200122 |
fiii] | Rs 2250900 (2020-21)

(v | Rs 2159030 (2001%-20)

(%) | Rs DE2HI0 (2018-2019)

)| Bs280- (2022-23)

3| Avivandhin SinghiDependent 1) | LYOPS10654 | 2023-24

{i) | Rs. 130H0(2021-2)
i) | Rs. 1370 (2020-21)
TRET

CINED
Arshvardhon Singh (Dependent 2) Nil
Fl DLRPSSE3IM | Not Applicable i
(iiy | Wil
wip | Ml
{iv) | Nil

il




(&) ge follwwing casels) is/are pending sgaingt e in which cognionce has been tsken my the courl: - NA

| sl | Offence Deescription
Me, |
(@) | The dewails of cases whene the court has taken NIL
cognizance. Sections of the Act und description

of the offence for which copnizance taken :
(B | Mame of the court, Case Mo. and Date of onder NIL
Laking cogrizinge -

{eh | Deiails of Appeal (s)/ Applications{s) for NIL
revision (if any ) filed ngainst the above ordens)

(4) Cases in which | have been convicted by a court of Taw (ether those refered to in form 2h): WA
{a) | The details of cases. Sectsans of the Acl and NIL

description of the offence for which comvicted :
(b} | Mame of the Court(s) Case Moo and Dhate{s) of NIL
order|<)

{e) | Punishment imposes | NIL

(5} That | give berein below the detuils of the assers imovahle and immovable ete,) of mysell, my spouse and ol dependents:
A Deails of movable assets:
[Moke:

1. Assets i joint nome indicaling the extent of joint ownership will alse bove to be given.

2. Incase of depositInvestiment. the details including Serial Mumbser, Amount, date of deposdt, the scheme, Nume of
Beank/ Institution @i Brameh ore to be given,

3. Value of Bonds/Share Debentures as per the cumrent market value in Stock Exchunge in respect of lisied companies and us per
hook in case of non-listed companies should be give,
“Dependent’, here means a person, substantially dependent on the income of the candidase.

5 Detnls including amount s 1o be given sepamtely in respect of each investment)

&L Deseription Self Spouse Dependent-1 Dependent-2 Depemileni-3
Mo, Swimna Singh Sujit Kumar Avivardhan Singh Arshvardhan Singh | NIL

[§1] Cush in hund RS Z,00,000- RE. 80,000/- RS, 25000 RS, 25,000/- NIL

Liil Dretniks of depasa in AMMNEXLURE -1 ANMEXLIRE - 11 AMMEXLIRE - 111 ANNKEXLRE - IV NIL
Rank sccomnts (FORs, | RS, 1,13,40,662% IS, 75,569,880 RS 096005 RS, 104,736/
Term Deposizs and sl
ather types of deposits
including saving
aceoumts ), Depasiis
with Financal
Instititions, Mos-
Bankimg Fenancinl
Companies and
cuoperative sociclis
and the amound i sach
such deposit

(i) | Investment In Nifty | Rs 3277000 NIL Res. 16,36, 1 38:- Rs.27.30, 1 58~




{iv)

Investment in LLP

s 20, N (NN

ML

MIL

KIL

NIL

(v}

Tnvestment in
Avbvandhan
Associaiey

MIL

HIL

R M0, o), Db~

KL

WIL

1vi)

Dictails of
imvestment in M55,
Postal Saving
Insurance Policies
and invesimsent in
any Financial
instruments in Post
office or Insumnce
Company and the

amasnk

ANNEXLRE - ¥
RS 211,812

ANNEXURE - V1
RS, 1 12,0760

ANNEXLRE - V1|
RS, 218 J685

ANKEXURE - VI
HE. 150,000/

{wid}

Personnl

loans advance given
Loy Ty erscn or
entity including
firm, company,
Trust ete, and other
receivabies from
debtors and the
munt.

RS, 3,30,0040~

MNIL

MNIL

KIL

{widi

Maotor

Vehicles/ Airerfis’
YachtsShips
(Details of Maks,
regisaranon member,
Eie. vear of
purchase and

ANNEXLIRE - 1%
R5. 2560 148/

NIL

NIL

NIL

k)

Jewellery, bullion
and vaduable
thingls) (give
detmils of weight
and value)

AMNEXURE - X
RS, 35,50, A0

AMNMEXURE - X1
RS, SO0K-

MIL

NIL

NIL

fx)

Any ahers assels
such 08 vilee of
clabmeiinneres

MIL

NIL

ML

NIL

{xi}

Gross Total value

RS, I31.39,6250-

[ERETETE TS

RS, 4709108/~

RS, 0% 504/

NIL

.

1

Dietails of Immovable dssets;
(Mote;

\G«-Jﬂ.&nt-. ‘fﬂ{/l__

Properties in joint ownership indicating the extent of joint ownership will also have 1o be ndicated
Ench land or building or apariment should be mentioned scparmely in this formnt §




Drescription

Spouse
Sujk Kumar

Dependent-1
Avlvardhan Singh

Dependent-2
Arshvardhan Singh

Dependent-3
NIL

Apricultural Land
Locationgs) Survey
numbser|s)

ANNEXIIRE - X1t

ANMEXLIRE - X101

NIL

MIL

NIL

Avrea (1ol
TECnsurensenl i
auresh

ANNEXURE —X11

AMMEXLRE - XII

NIL

NIL

MIL

Whether inherited
property | Yes or MNoj

ANNEXLURE - X1l

AMNMEXLURE - XIN

NIL

NIL

KL

Drate of purchase in
icase of self -

quired property

ANNEXURE - XII

ANNEXLURE - X111

NIL

MIL

MIL

Cost of Landi in cnse

ol purchase) ut the
timi of purchnse

ANNEXURE - X1l

ANNEXURE - X1l

MIL

WIL

MIL

Any Invesimenl on
thie land by way of
developme Not
applicable nd,
CORsIRICTion ¢Le,

ANNEXURE - XN

ANNEXLIRE = X101

NIL

NIL

NIL

Appro e Current
market value

Rs. 45, 05,000/

Rs. 28,95,641 /-

NIL

ML

Wil

{iij

Mon-Agriculural
Land

Location(4) Survey
numberis )

NIL

ANMEXURE - X1V

NIL

NIL

WIL

Area (roaal
meRsurement in sg-
8]

MIL

ANMEXURE - XIv

MIL

MIL

ML

Whether inherited
property | Yes or Mo}

NIL

ANMEXURE - XIV

ML

NIL

NIL

Dhate of purchase i

cnse of self —
acguired proporty

MiL

ANMEXLURE - XIY

ML

ML

ML

Cost of Land( in o
ol purchnse) ot the

time of purchase

ML

ANNEXURE - X1%

MIL

ML

NiL

Any Investment on
the land by way of
development,
construction ele.

NIL

ANMEXURE - X1V

NIL

MIL

MIL

Slnjﬁ-{nl. £ N




e NIL Rs. 8,08,028/- NIL NIL NIl
market value
(i) | Commercial
Butldings
{including
AMMNEXLRE - XV MIL NIL NIL WIL
apartmenis)
Location(s)
~Survey numberis)
Arc {iodal
measurement in sg. ANNEXLRE - XV NIL HIL HIL ML
it
Built-up Area (toal
measurement in sy, ANNEXLRE - X¥ NiL NIL Nl MIL
]
Wihether inherined
o (T AE e 0] ANMEXURE - XV ML MIL NiL KIL
[hste ol puirchase i
case of =l -
acquired property
ANMEXLURE - XV ML NIL NIL MIL
Cost of Land{ in case
of purchase] at the ANNEXURE - XV MIL MIL NIL MIL
time of parchase
Any Investment on
ik slyia ANNEXURE - XV NIl MIL Nl il
development,
ComsirEction ¢lc
Appraximnte Current
mnrket valoe 5. 3.25,00,000/- NIL NIL HIL MIL
fiv] | Residential Boildings
Uiy AMNER~ NIL NI NIL
parimeALs): MIL XVIA)
-Locationfs) S
“Survey numben(s)
Area {latul
MICASIArEmEmnL in .
) ANKEXLRE
NIL AVEHA) NIL HIL WIL
& XVHE)
SH QL _&/‘.L‘




Bt up Area (Total ANNEXURE - ]
micasurement n 5. WIL XVHA) WIL NIL ML
i & XVEE)
Whether inherited =—
property ( Yes or o)
ANKEXLRE -
ML KVEA) MIL WIL MNIL
& XVEB)
Dinte af purchass in
v ol el - ANNEXLIRE
ncquired property NIL HWILA) WIL NIL NIL
& XNEH)
Cost of Lund (in cose
of purchase) at the
timne of purchise
ANNEXTIRE -
NIL WA NIL ML MIL
& XVIBY
Any Investment on
the land by way ol ANLEDOIRY =
MIL MYHAY MIL ML MIL |
development, & XVIIE)
construction ¢
A imsape Current
o NIL RS, 34,65,000 NIL NIL ML
market value
(vh | Oubsers (such as
NIL NIL NIL MIL Wil
Interest b pRopery )
{vi) | Total of current
msarket value of (i) o RS, 3,700 ES (W RS, 1R B NIL MIL WL
(v ubove
(6) 1 give herein below the details of linbilities’'dues to public financinl institutions and government: -
{Mate: Please give separate details af name of bank, institu tion, entity or individual and smount before each item)
LR Dieseription Swarna Singh Sujit Kumar Avivardhan Singh Arshvardhan Singh | Dependeni-3 |
M. {Self) (Spouse) {Dependent-1) {Dependent-1)
1 o dises Lin
t ol o6 3 State Bank of
Biank Financial P,
bkt (3) India. Bihar
o0 (%
Widhan Mandal, !
Name of Bank or NIL NIL NIL il
Fiamncial histitution Hranch, Paina
ihon,
i g 4 Vehicle Loun
S 115,00 000/
Wature of loan

\f” a—‘thu "ﬂ‘Lff'\-.



Loan or dues 1o amy
other individuals'entity
other than mentioned
shove.

Mg 5], Amount
autstnnding, nalure of
loan

ML

Wil

ML

NIL

Any other lability

ML

MIL

NIL

MIL

NIL

Grand total of
Tiabilities

15,00,0000-

ML

Ll

ML

NIL

Liip

Government Dies:
Dues t departments
dealing with
Crovernment

accommuodation

NIL

HiL

ML

KIL

]

[hses to departmnents
dealing with supply of
wialer

NI

NIL

MIL

MNIL

[hies o departments
dealing with supply of
waler

wIL

NIl

NIL

NIL

[huest 1o depasments
dealing with supply off
eleciricity

MIL

NIL

NIL

NIL

MIL

Dhues 10 depanments
dealing with supply of
Ielephomes/motiles

MIL

NIL

NIL

WIL

MIL

Mues b deparimen
dealing with Ouvermmeni
erasspoat | ingludimg
uircrafts and helicoplers)

MIL

NIL

NIL

NIL

MIL

Income Tax dues

MIL

MIL

NIL

NIL

ML

Wealth Tax dues

NIL

il

NIL

MIL

Servboe Tax dues

WL

NI

MIL

MIL

Municipal/Property tax
dues

wIL

NIL

NIL

NIL

WIL

Sales Tax Dues

MIL

ML

ML

ML

Any other dues

ML

NIL

NIL

NIL

MIL

Grand motal of all
Giovernment dues

WIL

MNIL

NIL

il

WIL

Lionme Sop




(7} ﬁmu of professhon or oceupation;

n) Self {Swarnn Singh) — Self Emploved

(b} Spouse (Sujit Kumar — Central Gos conmen Servang (indion Revenoe Service)
My educational qualification is as under:

A (Hons. ) in Political Science from AN, College, Magadh University in 1996,

(L]

(Give detnils of highest School ! University education mentioning the full form of the cenificawe/diplomn/ degree course, name of the Schoal
College! Lintversity and the year in which the course was completed. )
(%) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

1

Marme of the candidnte

Kl Sma, wme Swarnn Singh

Full posial sddress VILL - RAIWA, POST + P.5 - BIRALL,
1. IMSTRICT - DARBHANGA. BIHAR, PIM -
B4T2083,
3 Number and name of the constituency and stale 79, GALRA BALRAM, BIHAR
= Mame of the political party which set up the candidate (otherwise BHARTIY A JANTA PARTY
wiitg “Independent”}
() Mame of coses in which conviction order passed (other than NIL
those referred 1o in Form 26)
- (b} Total numbser of Pending cases where the courts (s} have tken
cognizance
6 PAN of T Sl Tkl Lok Shiowk
Income Tax Retum fled
(a) Candidate ALUXPSI0FC 2022-2023 RS, 29,50, 560/
ih} Spouse AGKIK2524 2022-2023 RS, 30,95, 170
(g} Dependent | LYOPS1065A 2022-2023 R 2800
(d} Dependent 2 QLRPSSR3IM 20212-2023 NIL
1. Detmils of Assers and Lisbilithes in rupees
Description Self Spause Dependen- | Dependent-2 Dependent-3
Slovenble ..t,,m' RS, 2,51 09,828 RS, 8181956/ BN, AT, 108/ RS, 3HJF A NIl
(Total value)
A
B Immovable Assets
Purchase price of sell- s
[y | mequired immovable 370,85,000/- Rs. 71,68,669/- NIL ML ML
property
Development/consinsct
" tom. 00 of Imymhlo NIL NIL NIL NIL NiL.
propeerty after purchase
(il applicable)
Approximate curent | pg 4585000/ | Rs. 6,00,000,-
Market price —
1u) Self-gequired assets M- i .
[Total Valoc)

Svore o




(i) | (b Inherited nssets Hs. 32500000/ | RS, 34,68, 000K-
[Total Woluch
8. Liabilities
(1) Crowernment ducs
(Towl) NIL NIL NIL | NI NIL
{18} Loans frism Bank,
Financial [nstitutions
unel vthers (Total) Rs. 15,00,000/- NIL NIL NIL NIL
ﬁiuﬁm educational quakification:
LA, (Hons.) 0 Politieal Science from AN College. Magadh Universing in 1996,
g {Crive details of highest Schoal | University education mentioning the full form of the certificate’diploma’ degree course.
nume of the School’ College’ University und the yenr in which the coorse wis completed,

VERIFICATION
I. the deponent, above named, do hereby verify and declare that the contents of this aflidavit aré true and comect to the best of my knowledge and
belief and no part of it is filse and pothing material has been concealed there from, | furiber declare that: -
{&) there is no case of conviction or pending case against me other that those mentioned kn liems 5 and 6 of Part A and B above;
(b} T, my spouse, or my dependents do not have any asset or liability, other than those mentioned in ftems 7 and 8 of Part A and item 8, 9 and
10 af Fart [ above.

’ y
Vorilied at.... Dreul, Darbhanga this the.,..,, Ty Ome  qovof.] M i 2024, ‘-@Jﬂﬂi \(;\‘,{‘-.
DEPCY
I i

Mot - O o efn

1. Alfidavin should be filed latest by 3.00 PM on the last day of filing nominations. ﬁ ﬂ_'lf e

2 Affidavia should be sworn before an Oath Commissioner or Magistrate of the First Class or before o Notary Public. ‘2' @T‘;_Eg

i “mal™

3. Al columns should be filled up and no column o be lefi blank. It there is no information 1o fumish in respect of any item,
“Mot  applicable™ | as the case may be, should be mientinnesd.
4. The affidavit should be either typed or written legibly and neatly,



L

Swarna Singh (Self):
Details of deposit in Bank accounts (FDRs, Term Deposits and all other types of deposits including
saving accounts), Deposits with Financial Institutions, Non-Banking Financial Companies andg

Cooperative societies and the amount In each such deposit

ANNEXURE - |

Relation Nama Bank/Compa Deposit Details Account Details
Type ny
Name
Self Swarna Corporation Deposit Saving | Account Individial
Singh Bank (Mow | Type: Type:
merged  with i
Union anlk of | PEPOSIE 31.03.2024 | Amount: 237,419/
India), Lodhi | D3
Complex, MNew
Delhi Branch
Self Swarna 5meﬂan§:l‘ Deposit Saving | Account Individual
: India, Lodhi : :
Singh Institutional Type: Type:
Area, New Delhi,
graorpic SeNh | peposit  31.03.2024 | Amount: 21,16,168
Date:
Self Swarna ICICI Bank, Deposit Saving | Account Individual
Singh Gomtinagar, |Type: Type:
Lucknow, Dapasﬁ
Branch Date: 31.03.2024 | Amount: §27,48,566
Self Swarna State Bank of | Deposit savings | Account  Joint with mother-in-
singh India, Bihar Type: Deposit . law
v vidhan Mandal Deposit Typa
Branch, Patna x Amount:
i 31.03.2024 184,29,130
Self Swarna Alla:abad Bank, | Depost Saving | Account  Joint with mother-in-
Budh Marg, s |
Singh Patna, Branch e Type:
Deposit
Date: Sy | A 246,738.00
Total 71,13,40,662

\(idffum fu"T/‘L__

?Q’bﬁa G
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AMNNEXURE — Il
Sujit Kumar (Spouse):
Spouse 1 [Bujit Kumar Corporation Deposit Saving | Account Individual
Bank {Now | Type: Type:
merged  with
De it 31-03-2023 :
Union Bank of Da::ut Amount #64,731
india), Lodhi ‘
Complex,
Mew Delhi,
Branch
Spouse | Sujit Kumar | State Bankof | Deposit Saving | Account Individual
India, Lodhi | Type: o
Institutional » i
Area, New Deposit  31.03.2024 | Amount; 27,12,344
Defhi, Branch Date:
Spouse 1 Sujit Kumar | State Bank of Deposit  Other(PPF) | Account Individual
India, Lodhi |y e _
Institutional Type:
Area, New Deposit Amount:
Delhi, Branch 31-03-2024 '
i : ¥11,82.322
Spouse 1 Sujit Kumar | HDFC Bank Deposit Saving | Account Individual
(Lodhi Type: Type:
Institutional De e
Area, New posit Amount:
Delhi) Date: 2009 578,145
Spouse | Sujit Kumar Government of | Deposit GPF | Account Individual
India {Income .
Tax Type: Type:
Department) | DEPOsit  31.03.2024 | 5y 145,96,310
Date:
Spouse 1 Sujit Kumar | Mational Deposit NPS | Account Individual
Pension ;
Scheme Type: Tyow:
Deposit Amount: % 4,36,027
Date- 31.03.2024
Total 7569880

Shiaane. Shan



ANNEXURE - Ill

Avivardhan Singh {Dependent - 1):

Dependent]| Avivardhan Corparation Deposit Saving | Account Individual
Singh Bank (Mow Type: Type:
merged with
Union Bank of | Deposit Amount:
India), Lodhi | pate: 31.03.2024 152,383
Complex, New
Delhi, Branch
Dependentl| Avivardhan ICICI Bank, OP | Deposit Saving | Account Individual
Singh | jindal Type: Type:
Universi
Eranch ty Deposit Amount:
Date: 31-03-2024 17,57,219
Total #8,00,602

\PUQJM ff’LL/\



ANNEXURE — v
Arshvardhan Singh (Dependent - 2):
Dependent2| Arshvardhan Corporation Deposit Saving | Account Individual
Singh Bank (Now : 3
merged with Type Type:
Union Bank of | Deposit Amount:
India), Lodhi Date: 31-03-2024 ¥ 10450
Complex, New
Delhi, Branch
Dependent2| Arshvardhan HDFC Bank Deposit Saving | Account Indrvidual
singh | (Lodhi Type: Type:
Institutional
Area, New Deposit Amount: ¥8.94.,246
DElhl} Dm: 41-{!3-?024
Total ¥9,04,736

gk}l Qaae Elm




ANNEXURE - ¥

Details of investment in NS5, Postal Saving, Insurance Policies and investment in any

Financial instruments in Post office or Insurance Company

Swarna Singh (Self):

Relation Name Bank/Company Deposit Details Account Details
Type Mame

Self Swarna Life Insurance Deposit Insurance| Account Typa: Individual

Singh Cnrporauun Type: Policies o= 2194848.00

of India

Self Swarna Religare Health | Deposit Insurance| Account Jointwith
Singh Insurance Type: Palicies | Type: Avivardhan
Singh,
Arshvardhan
Singh
Amount: ¥16964.00
Tﬂtﬂl zr‘l tla'l R.Uﬂ

Batune Shan




ANMNEXURE = VI

Details of investment in N55, Postal Saving, Insurance Policies and investment in any

Financial instruments in Post office or Insurance Company

Sujit Kumar (Spouse):

Spouse Sujit Kumar | Life Insurance Daposit Insurance AccountType: Individual
C ti Type: Polici
urpn.ra ion Ype olicies Al 284876.00
of india

Spouse Sujit Kumar | Life Insurance Depaosit Insurance| Account Jointwith
Corporation Type: Policies | Type: SwarnaSingh
ofingla Amount: 24720000

Tetal 132076/-

_‘;LJ.-.'U, Al E‘ Iﬂ'n.&_/\




Avivardhan Singh (Dependent - 1):

ANNEXURE = VII

Dependentl | Avivardhan | Life Insurance Deposit Insurance| Account Type: Individual
Singh Eurp-u.rmnn Type: Palicies P— 389368.00
of India
Dependent] | Avivardhan | Life Insurance Deposit Insurance| Account Type: Individual
Singh Enrpu_ral.'ll}rl Type: Policies Rirsads 2150000.00
of India
Total 238368/

Susa G,




Arshvardhan Singh (Dependent - 2)

ANMNEXURE - VIl

Dependent?

Arshvardhan
Singh

Life Insurance
Corporation
of India

Deposit
Type:

Insurance
Policies

Account Type;

Amount:

Individual
F150000.00

§Lﬂ1 ne -gth'nf,\




ANNEXURE - IX

Motor Vehicles/Aircrafts/Yachts/Ships (Details of Make, registration number. etc,
year of purchase and amount)

Swarna Singh (Self):

Relation Type Name Vehicle Details Amount Details
Self Swarna Singh Vehicle Type: Two Wheeler | # 25000.00
Make: Honda Activa 3G
Registration No.: UPT14CZ3586
Year of Purchase: 2016
Self Swarna Singh Vehicle Type: Car (Hatchback} | 2 158000.00
Make: Datsun Redi Go
Registration No.: DL2CAZ2016
Year of Purchase: 2018
Self Swarna Singh Vehicle Type: Motar Car |  23,77,148.00
Make: Safari XZ+
Registration No.: BROIPM1226
Year of Purchase: 2021
¥ 25,60,148.00

_hQLjiulﬂk f..".,‘,/\.,




ANNEXURE - X

Jewellery, bullion and valuable thing(s)(give details of weight and value)

Swarna Singh (Self):
Relation Type Name Valuable thing Details Amount Details
Self Swarna Singh Valuable Things Type: Cold | Rs. 35,00,000/-
weight: 550gm
Self Swarna Singh Valuable Things Type: Silver | Rs. 50,000/-
weight: S00gm.
Total Rs. 35,50,000/-

g ALETFNY 'g'-\“/\



ANNEXURE - XI

Jewellery, bullion and valuable thing(s) (give details of weight and value)

Sujit Kumar (Spouse) :
Spouse Sujit Kumar Valuable Things Type: Cold| Rs. 48,000/
weight: agm,
Spouse Sujit Kumar Valuable Things Type: Silver|Rs. 2,000/
weight: 20gm.
Total Rs. 50,000/-

_.gﬁé Gl Na g'b"-ﬁrﬂ"‘




Swarna Singh (Self)
1. Agricultural Land
Location Survey No. | Area (Total | Whether Date of | Cost of Land[In | Any investment on | Approximate
measurement | inherited Purchase in | case of | the land by way of | current market
in acres) Property? | case of self | purchase)(In development, value(ln Rs.)
(Yes or | acquired Rs.) at the time | construction  etc.
Mol property of purchase {In Rs.)

Hati, Thana No. 297, Ucchti, | Khata: 83 0,017 acre | No 25-01-2024 | Rs. 2,00,000/- | NIL Rs. 2,00,000/-
Biraul, Darbhanga, Bihar Plot  No.: | (1.B0 Dismil)

136 (NEW)
Hati, Thana No. 297, Ucchti, | Khata: 83 0.03 acre | No 11-10-2023 | Rs. 3,05,000/- | NIL Rs. 3,05,000/-
Biraul, Darbhanga, Bihar Plot  No.: | (3.32 Dismil)

136 (NEW)
Parsarma,Thana No.314, Jamalpur, | Khata:215 0.132 acre No 27-05-2022 | Rs. 3,27,000/- | NIL Rs. 4,05,000/-
GauraBauram, Darbhanga, Bihar Plot No.:

1176/3004
Parsarma, Thana 749(old) 0.06 acre No 24.1.2019 Rs. 9,00,000/- | NIL Rs. 13,65,000/-
No.314,Jamalpur, GauraBauram, 1175(new)
Darbhanga, Bihar
Parsarma, Thana Mo.314, 749(old), 0.24 acre No 14.12.2018 | Rs. 7,00,000/- NIL Rs. 11,55,000/-
Jamalpur, GauraBauram, 1175(new)
Darbhanga, Bihar
Parsarma, Thana No.314, 749(old), 0.24 acre No 14.12.2018 | Rs. 7,00,000/- | NIL Rs. 11,55,000/-
Jamalpur, GauraBauram, 1175(new)
Darbhanga, Bihar

Total Rs, 28,05,000/- NIL Hs. 45,85,000/-
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Sujit Kumar (Spouse)
1. Agricultural Land
Location Survey No. Area (Total | Whether Date of Purchase | Costof Land(In | Any Approximate
measurement in | inherited in case of self case of investment current market
acres) Property? acquired purchase)(In on the land | value(InRs.)
(Yesor No) | property Rs.) atthe time | by way of
of purchase development,
construction
etc. (In Rs.)
Mauja - Kumhraul | Khata no. - 1366 2acre Yes Not applicable Not applicable | NIL Rs. 82,42,500/-
Bela Alias Supaul | Khesra no. - 7231, | 37dismil(2bigha
Thana no. 317, 7232, 7233, 7249, | 9katha 8kanwa)
Anchal - Biraul, 6506, 5417, 7225,
Dist - Darbhanga | 7328, 3931
Mauja - Kumhraul | Khatano. - 174 0.01acre (5dhur) | Yes Not applicable Not applicable | NIL Rs. 35,700/-
Bela Alias Supaul | Khesra no. - 6697
Thana no. 317,
Anchal - Biraul,
Dist - Darbhanga
Mauja - Kumhraul | Khata no. - 1802 0.14acre (3katha | Yes Not applicable Not applicable | NIL Rs. 50,505/-
Bela Alias Supaul | Khesra no. - 4057 | 4dhur)
Thana no. 317,
Anchal - Biraul,
Dist - Darbhanga
Mauja - Kumhraul | Khata no. - 754 0.19acre (4katha | Yes Not applicable Not applicable | NIL Rs. 66,150/-
Bela Alias Supaul | Khesra no. - 4001 | 10dhur)
Thana no. 317,
Anchal - Biraul,
Dist - Darbhanga
Mauja - Kumhraul | Khata no. - 125 0.06Acre (1kath | Yes Not applicable Not applicable | NIL Rs, 21,000/-

Bela Alias Supaul
Thana no. 317,

Khesra no. -7562,
6689

4dhur 1Zkanwa)

= SAJCL,W-. Q\{/\
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Anchal - Biraul,
Dist - Darbhanga
Mauja - Kumhraul | Khata no.- 510 0.32Acre (7katha | Yes Not applicable Not applicable | NIL Rs. 1,15,500/-
Bela Alias Supaul | Khesra no. - 6615, | 8dhur 8kanwa)
Thana no. 317, 5427, 5428, 5429
Anchal - Biraul,
Dist - Darbhanga
Mauja - Kumhraul | Khata no. - 538 0.68Acre Yes Not applicable Not applicable | NIL Rs. 2,45,700/-
Bela Alias Supaul | Khesra no. - 6597, | (15katha 3dhur)
Thana no. 317, 4023, 6536, 5462,
Anchal - Biraul, 5422, 5423
Dist - Darbhanga
Mauja - Kumhraul | Khata no. - 295 0.33Acre (7katha | Yes Not applicable Not applicable | NIL Rs. 1,16,445/-
Bela Alias Supaul | Khesrano. - 7015 | 14dhur 12kanwa)
Thana no. 317,
Anchal - Biraul,
Dist - Darbhanga
Mauja - Kumhraul | Khata no. - 307 0.21Acre (Skatha) | Yes Not applicable Not applicable | NIL Rs. 73,500/-
Bela Alias Supaul | Khesra no. - 6858,
Thana no. 317, 6614
Anchal - Biraul,
Dist - Darbhanga
Mauja - Kumhraul | Khata no. - 608 0.62Acre Yes Not applicable Not applicable | NIL Rs. 2,15,565/-
Bela Alias Supaul | Khesra no. - 7285, | (14katha 7dhur)
Thana no. 317, 7286, 7559
Anchal - Biraul,
Dist - Darbhanga
Total 4.83Acre Total Rs.91,82,565/-
Interest in inherited property being | 1.2075Acre Rs. 22,95,641/-
1/4™ of total property as shared with
two other siblings and widowed mother.
Village Ambakala | Khata-2757; Rakwa 13+ 3= 16 No F.Y2023-24 Rs.5,92,000/- Nil 6,00,000/-
District-Sheohar, Khasra- 2858 & | Decimil (purchased)
bihar 2860,
Total Rs.28,95,641/-
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Sujit Kumar (Spouse) : .
2. Non-Agricultural Land
Location Survey No. Area (Total | Whether Date of | Cost of Land(In case | Any Approximate
measurement in | inherited Purchase  in | of purchase)(In Rs.) | investment on | current
acres) Property? (Yes | case of self | at the time of|the land by | market
or No) acquired purchase way of | value(In Rs.)
property development,
construction
etc. (In Rs.)
Mauja - Hati | Khata no. - | 0.24Acre (6katha) Yes Not applicable | Not applicable Yes Rs.2,32,110/-
thanano. 297 | 369 Construction
Anchal Biraul | Khesra no. - cost Rs.
Dist - 35/4,37 2,75,000/-
Darbhanga
Interest in inherited property | 0.06Acre Rs. 8,08,028/-
being 1/4% of total property as
shared with two other siblings
and widowed mother.

Svain Choa
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Swarna Singh (Self):

3.C ial Buildings (includi I )

Location Survey No. | Area (Total | Built-up Area | Whether Date of | Cost of | Any Approximate
measurement in | (Total inherited Purchase in | property investment on | current
acres) measurement | Property? | case of self | (in case of | the land by | market

in sq. ft.) (Yes or No) | acquired purchase) | way of | value(In Rs.)
property development,
construction
L etc. (In Rs.)

Office space/ hall on | Municipal | 0.0251 1093 sq.ft. Yes. Not NIL NIL Rs.

ground floor in | Holding Inherited applicable 1,25,00,000/-

building at Ward- | No.34/14 by virtue

Raja Ram Mohan of gift deed

Rai, Plot No.l & 2, dated

Gokhale Marg, 2.7.2016

Lucknow, Uttar

Pradesh

Ground Floor in | Municipal | 0.041 1811 sq. it Yes by | Not NIL NIL Rs.

building built on | Holding virtue  of | applicable 2,00,00,000/-

portion of Sub- | No.34/14 gift deed

Division Plot No.1, dated

Layout Plot No.2, 2.7.2016

Ward- Raja Ram

Mohan Rai, Gokhale

Marg, Lucknow,

Uttar Pradesh

Total Rs.
3,25,00,000/-
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ANNEXURE - XVI (A)

Sujit Kumar (Spouse):

Inherited Residential Property:

Location Survey No. | Area (Total | Built-up Area | Whether | Date of | Cost of | Any Approximate
measurement | (Total inherited | Purchase property investment current market
in acres) measurement | Property? | in case of | (in case of | on the land | value(in Rs.)

in sq. ft.) (Yes or | self purchase) by way of
No) acquired development,

property construction

ete. (In Rs.)
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ANNEXURE - XVI (B)
Sujit Kumar (Spouse): D

4. Residential Buildings (including apartments)

Location Survey No. | Area (Total | Built-up Area | Whether | Date of | Cost of | Any Approximate
measurement | (Total inherited | Purchase property investment current market
in acres) measurement | Property? | in case of | (in case of | on the land | value(InRs.)

in sq. ft.) (Yes or | self purchase) by way of
No) acquired development,
property construction

| etc. (In Rs.)

Flat No. 02, Ground Floor, | Not Not 1971 sq.ft. No 24,11.2017 | Rs. Not Rs.

Tower- Bhabha, | Applicable Applicable 38,04,438/- | applicable 57,75,000/-

GrihaPravesh, Plot  No.

GHO3A, Sector-77, Noida,

Uttar Pradesh

Mauja - Kumhraul Bela Alias | Khata no. - | 0.15Acre 2380 sq.ft. Yes Not Not Not Rs 30,45,000/-
Supaul Thana no. 317, | 510 (3katha applicable | applicable | applicable

Anchal - Biraul, Dist - | Khesra no. - | 9dhur)

Darbhanga 6827, 6828

FLAT NO - 103, FIRST | SURVEY Not 1410 sq. ft. Yes Not Not Not Rs.

FLOOR, MAUJl RAJKAMAL | THANA NO. | applicable applicable | applicable | applicable 50,40,000/-

PALACE, MAUJA DHANAUT | 20, TAUZI
MOHALLA. RAMJAIPAL | NO. 5224,
NAGAR, PATNA-801503 KHATA NO. .
677 & 671,
PART  OF
CADESTRAL
SURVEY

PLOT  NO.
708 & 709 |

RS

Tosd 1,38,60,000/-

Interest in inherited property being 1/4% of | 0.0375Acre Rs.
total property as shared with two other 34,65,000/-
siblings and widowed mother.

SMG.J. L S‘;‘\m\
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